HIGH COURT OF DELHI AT NEW DELHI

No. 89/Rules/DHC Dated :11.07.2022

PRACTICE DIRECTIONS

Hon’ble the then Acting Chief Justice, in supersession of the earlier Practice
Directions bearing No.87/Rules/DHC dated 29.04.2022, has been pleased to substitute

Para no. 6 in the following manner:-

6. The print-out of the digitally signed daily order can be taken out by the
respective officer/officials from the NIC Cloud which would reflect the logo of
Delhi High Court, QR Code and the following : “This is a digitally signed
order and the order is available on DHC Website for verification. The
order is downloaded from the DHC Secured Server on (date) at

(time)”. The order can be placed on the judicial file for record

purposes and can also be used for other official purposes by the Registry.
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